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THE MINISTER OF STATE IN T(IE
MINISTRY OF WORKS AND HOUS-
ING (SHRI H.K.L. BHAGAT):(a) and
{(b) The information 1s being collected
and will be laid on the Table of the
House 1n due course.
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SHRI H, K. L, BHAGAT: I might in-
form the hon. Member for his informa-
tion that hiring of private accommoda-
tion is not centralised. The varous
Ministries and Departments hire bunga-
lows on their own under certain rules
and regulations. Even in regard to
Delhi, information will have to be col-
lected from the various Ministries, De-
partments and undertakings, and that
will take time,
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SHRI H K. L. BHAGAT: I might say
that, under certain circumstances,
under the Delegation of Finanaal
Powers Rules, 1958, when residence 1s
not available, certain powers have
been delegated to varous Ministries
under which they can hire on their
own In regard to any other detail, as
I said the information is being collect-
ed

Agricultural Plan for Rural Poor

*194 SHRI P GANGADEB Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state*

(a) whether he has 1ssued recentily
any instructions to the Chief M:nisters
of the States regarding speedier action
on the agricultural plans for rural
poor,

(b) whether Centre has offered larger
funds to the Stales for the purnose;
and

(e) 1t so, how much has been offered
to the State of Orissa”

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULUTRRE AND
IRRIGATION (8HRI SHAHNAWAZ
KHAN): (a) Yes, Sir.

(b) Apart from normal plan alloca.
tions, no other special or larger funds
have been offered to the State Govern-
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ments for speedier action on the agri-
cultural plans for rural poor under the
programmes of Rural Development
Deprtment.

(¢) The guestion does not arise.

SHRI P. GANGADEB, In view of
the fact that there 1s large rursl unem-
ployment under employment 1n the
countryside of our nation and not much
is being done for the people to go and
work in the villages, I would like to
know from the hon,  Minster what pro-
posal Government have for this year
and whether any directive has been
given to the States to attract and pro-
vide self-employment to the willagers
in vanous fields of agriculture

SHRI SHAHNAWAZ KHAN For
providing employment in the rural
areas and for improving the economic
conditions of the weaker sections in
the rural areas, Government have im-
tiated 160 more Marginal Farmers' De-
velopment Projects, DPAI and Com-
mand Area Development Projects and
all these will increase the employment
potential 1n the rural areas

SHRI P GANGADEB In view of
the fact that proverty and all distor-
tions of social valuer need to be remov-
ed by revolutionmising the social rela-
tions of production, I  would like to
know from the hon Mimster whether
any discussion has taken place or is
proposed to take place with all the
Chief Ministers of the country regard-
1ng the strategy for integrated wvillage
development. and what assistance is
eivisaged to be given under the starate.
gy for the retreat from the urban bias
to rural bias

SHR] SHAHNAWAZ KHAN. Regard-
ing the conditions of the weaker sec-
tions 1n the rural areas. the Prime
Minister’s 20-point programme will
take care of all these problems For
instance, Rs, 200 crores have been pro-
vided under the Small Farmers' De.
velopment Agencies and Rs 187 crores
for DPAP and other projects. In all,
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about Rs, 600 crores would be spent im
the rural areas during the next five
years for improving the conditions of
the people living in the rural areas.
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DER During the period of this emer-
gency and in spite of the announcement
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of the 20.Point Programme, recently
hews appeared in the newspapers that
in West Bengal, the agricultural lahou-
rers were getting on an average only 37
paise per day as income, I would like
to know what concrete steps Govern-
ment 1s going to take in order to en.
sure that the labourers get the mini-
mum hving wage fixed for the rural
agricultural labourers

SIHRI SHAHNAWAZ KHAN Yery
clear instructions have been 1ssued to
the State Governments to ensure that
the minimum wages as fixed by the
State Government are enforced in the
rural areas and where they are not
enforced, the State Government should
punish the people who are def,ing
these orders

Demand for Setting up of Industry
for Blind

*1453 SHRI C K CHANDRAPPAN
Will the Minister of EDUCATION
SOCIAL WLLFARE AND CULTURE
be pleased {o state

(a) whether there 1 a demand from
the Bl.nd Association of Kerala to set
up some industry there for which the
blind have been g1ven traiming; and

(b) 1f so the broad outhines thereof”

THE DEPUTY MINISTER IN 1HE
MINISTRY OF EDUCATION AND
SQOCIAL WELFARE AND IN THE DE
PARTMENT OF CULTURE (SHRI
ARVIND NETAM) (a) and (b) No
such demand has been received in this
Ministry from the Blhind Association of
Kerala However, the Kerala Federa-
tion of the Blind has apphied to the
Government for assistance to set vp a
Braille Press at Trivandrum

SHRI C. K CHANDRAPPAN: S:r, I
actually stand corrected, the name,
Blnd Association of Kerala, was gven
wrongly, 1t should have been Ketala
Federation of the Blind,

1 would like to know from the hon.
Miruster, what are the broad features
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of the proposal made by the Federation
of the Blind in regard to the setting up
of this Braille Press 1n Kerala and
whether 1t 1s a fact that this scheme-
has been supported by the Kerala Gov.
ernment and if so, what is the reaction
of the Centre

SHRI ARVIND NETAM This scheme
has been supported by the Kerala
Government and they have recom-
mended this cagse to our Ministry. We
have sought for some additionsl in-
formation from the Federation as well
ag the State Government and when-
ever we receive this additional in-
formation, we will certainly consider
this case
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